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CENTRAL ALMINISTRATIVE TRI BUNZL
LUC:NOW BENCH

LUCKIIOW
Original application No. 42 of 1987

Umeao 8ingh andothers Applicants
Union of Indig & Others

Recpord ents,

Hon. Mr, Justice U.C.Srivastava, V.Ce.
Hon, Mr., X, Obavya, Agn, Mamber.

v——

A{Hon, Mr. Jystice U.C.8rivastava, Vl.C,} '

were
The applicants./ working ag Heszgd Televhone

Operator, Lucknow , have admittedly claimed the relief,

which is 0f general nature and atfect the general

Categoryof staff of the Northern Railway. They have <:‘

praeyed that the Tespondents be directed not © make = -~ -LI]

prolotions or £ill up any vacancies in any cadre of

the Northern Railway including the Cadre of Telephone .

Operators to the Candidates belonging to SC and ST -
L

in a mammer as would €xceed 15% and 7% of the total

numbef of posts. and to Testraintre Tespondents from

effecting &ny such promotion or Ppointment on the
ground of sSeniorit y acquired on the basis of working of
40 point Roster resulting in excegsive T ebresentation to

the Reserved Category cancidates
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2. . As a matter of fact ¢+ Nowhere-it hag bean
stated as to how the Bpplicants are affected, This

matter has already been decideg at allahabsbad Bench




above Observatic

—
MR ND Order as to Costs,

L

, - Vice Cheairman,
¥ Shakeel/- Lucknow: Dateq g, 1.93,






